STATEMENT SHOWING INSTITUTION DISPOSAL AND PENDENCY EENIAE=
(CIVIL & CRIMINAL MAIN CASES) AT THE END OF OCTOBER-2013
t Opening Received Transfer to| Nature okl
;J‘o Nature b:;a:;e Institution| Restored | From H.C. lnsI;:xat:on High Court C_onvert Disposal Di.;::asl.al Pe:sdzr’:cy
01.10.2013 of M.P./SAT of M.P. |Disposal 31.10.2013
MAIN CIVIL CASES
1 |WP 3041 21 21 266 266 2796
2 WA 400 23 24 27 27 397
3 |[WPC 2426 181 6 187 3 119 122 2491
4 |WPL 909 15 3 18 2 2 925
5 [WPS 7209 444 27 471 6 507 513 7167
6 |WPT 243 12 12 1 1 2 253
7 |WPCR 123 29 1 30 13 13 140
8 |WPPIL 38 9 9 5 5 42
9 |WP 227 832 90 4 94 48 48 878
10 WP_HC 4 5 5 2 2 7
A |TOTAL (1 to 10) 15225 808 63 0 871 0 10 990 1000 15096
1 |FA 2135 17 6 23 56 56 2102
2 |FAM 300 16 2 18 1 8 9 309
3 |SA 5408 36 6 42 88 88 5362
4 |IMA 1140 8 8 93 93 1055
5 [MAC 2313 95 2 97 68 68 2342
6 |[CR 114 13 1 14 23 23 105
7 IMCC 728 70 1 71 170 170 629
8 [MCCS 111 0 0 111
9 |COMP APPEAL 2 0 0 2
10 |COMP PET 74 1 1 0 75
11 |EP 6 0 0 6
12|TPC 23 6 6 1 8 9 20
13 |CONT 545 38 1 39 116 116 468
14 |CONTS 3 0 0 3
15 |ITR 13 0 0 13
16 |[ITA 36 0 0 36
17 |CER 6 0 0 6
18 |STR 1 0 0 1
19 IWTA 5 0 0 5
20 |WTR 0 0 0 0
21 |CEA 0 0 0 0
22 |ARBA 68 5 5 13 13 60
23 |TAXC 155 2 2 5 5 152
24 |REVP 313 10 1 11 5 5 319
25 |CIVIL SUIT 2 0 0 2
B |TOTAL (1 to 24) 13501 317 20 0 337 0 2 653 655 13183
TOTAL (A+B) 28726 1125 83 0 1208 0 12| 1643 1655 28279
MAIN CRIMINAL CASES
1 |CRRE 3 0 0 3
2 |CRA 11752 109 109 81 81 11780
3 |CRR 3346 106 1 107 83 53 3400
4 IMCRC u/s 378 CrPC 0 0 0 0
5 |MCRC u/s 482 CrPC 21 1 1 2 2 20
6 |[MCRC u/s 439 CrPC 247 485 485 1 513 514 218
7 IMCRCA u/s 438 CrPC 91 120 1 121 156 156 56
8 |CONTR 7 0 0 7
9 [CRMP u/s 439 (2) 6 3 3 4 4 5
10 [CRMP u/s 372 15 1 1 0 16
11 |CRMP u/s 378 281 19 19 2 2 298
12 [CRMP u/s 482 572 51 51 224 224 399
13|TPCR 39 1 i 0 40
13|ACQA 946 5 5 0 951
C |TOTAL=(1 to 13) 17326 900 3 0 903 1] 1035 1036 17193
+
AN WRIT Gl 8 ommimac | 46052 | 2025 86 2111 of 13| 2878 2691| 45472
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